IN THE CENTRAL AUMINISTRATIVE TRIBUNAL,ALLAHAAD BEWCH @ |
Repistratien O.R.Ne, 908 of 1587 |

Pehe, Sheile YIY Ippl’-mt
Ve, *
D.RMContral Railwayy,dhansl ge¢e Respondente |

Hen'ble Mr.Justice U.C,Seivastava,V.Ce f
Hen'ble Mr, A,8, G epthi, Member (A) g
|

(By HenoFir Justice U.C,Srivastava,V,C,)

The epplicsnt whe werked as o caoual labsur bstueen the yegre
19684-85 and 1986-87 hae appreached this TrBbunal against the terminatien
erders, The applicant whe werked frem December 1984 te May 1985 fep
148 daye anet frem August 86 te April 87 he had werked fer 247 ways,
The plea en veshalf eof the gpplicant is that ne preper cssual laveur
ssrvice card wae issued te them, Althsughf he had atteined Temperasry
W

Stetus and with cemplying with the Rule 149(R1) ef ths Rallway Ectanlish-

sent Cede the applicant'e services were erally terminatee,

2% Ne casunter affidavit te this applicatien hae ceen rilcd and as
sych it has get te ve asccepted thaet applicebt werked duting this peried, |
As the epplicant had atteined the temperary etatus his eervices ssuld 1}
net have besn terminsted srally and ceuld have been termineted enly |
in accerwance with law. The same has net been dene, erdingly

the sral terminatien erder is illegal snd unjustified, and the applicent
will bs deemadate bs c-ntinii;"kin servies, Hewever it is bsing made < |
clear that frem the date th% ppplicant wae wrendly terminated upte 98t LA_[
January,1992 the spplicent will net be paid any salary er nack wages

lradie

or any allewgncee, The respsndents shall thest him peek in service &

with effect frem 1ot Jenuary,1992 ano he uiffpnii in acosrvance with
L

lawy and after the date if they will net previde him eny werk they

will pay him selary.centinueusly, The respendents are alse directed
te isouew the sasual labeur ssrvice card fer which the applicant s

elaivc and ho ie entitliea e, The uppnc'ﬁ? is alleved ee sbw/a, Thare
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23 Hnlnnr(a) Vice-Chairmamn,
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will e ne erder as te sests,
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